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SPECIAL    MENTIONS  

Anti-India Resolution adopted at O.I.C. 

Conference 

SHRI    INDER    KUMAR    GUJRAL 
(Bihar): Madam, I rise to make a special 
mention about the Islamic     Conference 
resolution passed in Karachi. The  resolution  
would    have    caused concern, to all of us, 

not so much because ox what it says about 
Kashmir since that is familiar to us, since Pak-
istan repeats it so often ,and the bal-tant lies of 
it are known to us.    But, more   importantly,   
I   feel     concerned because    the    Foreign    
Ministers    of friendly countires who were 

attending the  Conference have not appreciated 
the implications of the way the Pakistani 
diplomacy has led them up the garden path.     
Indian Foreign Policy, in all these years; has 
attached a great deal of importance to 
friendship with the countries of the Arab world     

on the one hand and with the countries of 
Africa and    Asia    on    the    other. There has 
been no occasion—I say repeatedly  and I 
emphasise 'no occasion'—when India has not 
upheld   the causes and interests of   the 
countries irrespective o'f their ethnicities or re-

ligious  beliefs.  Pakistan has its own history   
and  purpose  in  disinforming the world.    
But, may I say that     my disappointment,  
surely,  is    that    the prudence and insight of 
the worthies who attended the Conference did 
not appreciate and understand the Indian polity 

which is both pluralistic     land secular.     Our    
democratic    'structure has always accorded 
equality of rights to all its citizens, wherever 
they may be living and whatever their religious 
beliefs may be.    I do   not   have   to-elaborate 
this in this worthy    House. But when the 

resolution of the OIC 

reaffirms "commonality of goals"   and the 
"destinies of the Islamic Ummah", it has 
deliberately ignored the      fact that 
population-wise, India has      the second  

largest Muslim population in the world. The 
Indian Muslim, I   say with pride, are second to 
none in their patriotism and commitment to    
India and their place in the Indian   polity is 
second to none.    The effort to generate 
alienations and disbeliefs air ongst them is a 

mischievous one and that is what Pakistan is 
trying to do. We also know    that    the   voices   
of Egypt   Turkey,  Tunisia and    Algeria 
regarding the Pakistan-sponsored terrorism are 
loud and      audible     this world over.     The 

mischief of terrorism against a neighbouring 
country was started by Pakistan much earlier. 
Now it is    spreading    elsewhere    as well.     
The  issue  that    the    worthy members o'f the 
OIC must keep      it mind  is  that the  
Pakistan-sponsorec terrorism, and subversion 

are the issues causing pain and suffering     no 
only to the Kashmiri people but     to the entire 
Indian population, includ ing  the large  
population of Muslim in India'. 

The Government of India, may say, 
should redouble its efforts,   on bilateral 
basis, to explain  and eluci date our policies 
to those who recent ly  visited  Karachi.     
To  my  compal riots in India, I    would say 
that th OIC resolution need not be taken ver 
seriously.   But we must always ked in mind 
the fact that our own strengt and security 
have to be basically in ternal, based on 
secular unity. Tha. you. 

THE DEPUTY  CHAIRMAN:     M: 
Suresh Kalmadi.     (Interruption). will 
allow you, Mr. Afzal.    His nar is there. I 
will allow you also. 

SHRI SURESH KALMADI (Mah 
rashtra): I fully endorse whatey Gujralji 

has said except his last se tence that this 
need not fee taken 1 seriously. I think, 
Madam, for to first time, we shall have to 
take 1 matter very seriously because 52 
cot; 
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tries have got together and they have 
endorsed the Secretary-Gneral's report in the 
Conference. Also, they have been successful 
in having this matter put up in the agenda of 
the next Conference to come up. So they are 
keeping the matter going. The report of the 
OIC Secretary and that of the fact-finding 
Commission on Kashmir asked the 52 
member-states to consider imposing 
economic sanctions against India pending 
reversal of "India's repression in Kashmir". It 
is stated: "Theq also asked the member-States 
to extend 'full political, diplomatic, moral and 
material support' to the Muslim people of 
Kashmir for realisation of their right to self-
determination." 

Madam, this is a very serious matter and 
the impact of it is bound to be there in 

Kashmir. Mischief in Kashmir will go 'up and 
I think a tremendous counter offensive will 
have to be put up by the Government of India. 
All our embassies in the 52 countries must 
immediately be activated. We should point 
out to them the wrong direction in which 

Pakistan has been successful in leadin the Is-
lamic Countries. Also, the conference was 
divided on terrorism. It is a very thin line. 
Whether they are going for terrorism or for 
the struggle for liberation, they have not been 
able to differentiate on that. There is a 

division on that. But this is a very serious 
threat to Kashmir and India and we should 
really ask all the embassies that they must jo 
and tell them that they should not interfere in 
the internal affairs of India. Thank you, Mla-
dam. 
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It can recoil on ou. 
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Killings of Police Officers by Sandalwood  

Smuggler a Veerappan 

SHRI V.  NARAYANASAMY (Pon 
dicherry; ;   Madam Deputy Cnairman, 

I thank  you lor giving me an opportu 
nity to raise a very important maiter. 
Madam, the sandalwood smuggler Ve 
erappan's gang killed  22 commandos 
and injured more than 30 police offi 
cers near Paiar bride at Tamil Nadu— 

Karnataka border who went 'for com 
bing operation in that area. For more 
than 20 years, the sandalwood smug 
gler Veerappan's gang has been ope 
rating in Salem and Periyar districts 

of   Tamil Nadu     and   in    the    My 
sore        district        of Karnataka. 
They   used   to     smuggle sandalwood 
and supply it   to various    notorious 
smugglers   and  to  the    people    who 
were  involved    in    the    sandalwood 

business in this country and also ab 
road.    Whenever the Tamil      Nadu 
    police tried to arrest Veerappan and 
    his gang, they used to escape to Kar- 
     nataka  through Tamil    Nadu-Karna- 
    taka   border.    Whenever   Karnataka 

    police started operation they      used 
    to escape into Tamil Nadu. ' There 
fore, he was escaping from the police 

 

Do you also want to say something? 


